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give notice, I will go tbrough it. 

([nle r,.upriom ) 

SHRI V. KISHORE CHANDRA S. 
DEO (Parvatbipuram): We had given 
notice regarding Gujarat out of a 
particular situation that had arisen. 
Now tbe Home Minister's statement 
bas added nothing new to the situation 
that existed before he mad e the sta te-
ment holds good. 

MR. DEPUTY.SPEAKER: That 
cannot be delated now. You give 
noice, I will allow. 

(Interruptions) 

SHRI V. KISHORE CHANDRA S. 
DEO: There is a complete breakdown 
of cODsititutional machinery jn Gujarat, 
the Gavernment there has flaile I. 

(Interruptions) 

MR. DEPUTY-SPEAKER: Please 
sit down. I cannot hear any of you. 

(Interruptions) 

JAIPAL REDDY SHRI S. 
(Mahbubnagar) : This House is dis· 
cussing this issue because the constltu· 
tional machinery in Gujarat has 
completely broken down. 

(Interruptions) 

MR. DEPUTY-SPEAKER: Please 
sit down. Mr. Reddy, you please sit 
down. 

(Interruptions) 

SHRI BAUSDEB ACHARIA: Mr. 
Deputy·Speaker, S'r, after the Home 
Minister's statement, it is clear that 
the ••• 

MR. DEPUTY -SPEAKER : I 
cannot allow you to discuss on the 

**Not recorded. 
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Home Minister's statement. "Anything 
you want to say further OD this I will 
not allow. Nothing will go 00 
record. 

(Interruption)" 

MR. DEPUTY-SPEAKER: I 
caD't allow. What do you want to 
say? 

SHRI B. K. GADHA VI (Banas-
kantha) : Sir, I want a clarification that 
despite the appeul made by all the 
Opposition Parties. whether it is BJP or 
Janata .... "'* 

( Interruptlom)** 

MR. DEPUTY.SPEAKER: No-
thing will go on record. We will go to 
Item No.6. 

17.::4 brs. 

DEMANDS FOR GRANTS (GENERAL) 
1 985-86-CONTD. 

[English] 
(ii) Ministry of Defence-

MR. DEPUTY-SPEAK3:R: The 
House will now take up discussion and 
voting on Demands Nos. 18 to 23 
relating to the Ministry of Defence for 
which 6 hours have been allotted. 

Shri V. Sobbanadreeswra Rao 
has tabled cut motions to the Demands 
for Grants relating to the Ministry of 
Defence. I would like to know if he is 

! present in the House and desires to 
move his cut motions. 

(Interruptions) 

SHRI BASUDEB ACHARIA 
(Bankura): We want to know whether 

>I< Moved with the recommendation of tho President. 
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you are allowing a thorugh discussion 
OD tbis subject. 

MR. DEPUTY·SPEAKER: Now, 
I will request Sbri Ayyapu Reddy to 
initiate tbe discussion. 

(Interruptions ) 

MR. DEPUTY·SPEAKER : Motion 
moved: 

"Tbat tbe respective sums not 
exceeding the amounts on Revenue 

--contd. 

Accounts and Capital Account sbown 
in tbe Fourtb columm of the Order 
Paper be granted to the President 
oat of the Consolidated Fund of 
India to complete tbe sums neces· 
sary to defray tbe cbarges tbat will 
come in course of payment during 
tbe year eDding 31st day of March, 
1986, in respect of tbe heads of 
Demands entered in the second 

columm tbereo~ against Demand Nos • 
18 to 23 relating to the Ministey of 
Defence." 
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SHR.I BASUDBB ACHAR.IA: Sir, 
we want a discus.~ioD. We want to know 
wbetber JOU are allowing a tborough 
discussion on this subject. Sir, we want 
aD assuraDCC ••• 

(Interruptions) 

MR. DEPUTY SPEAKER: Please 
give it in writing. I will consider it and 
will let you know. That is all I can say. 
Mr. Ayyapu Reddy, please carryon. 

SHRI C. MADHAV REDDY: Sir, 
this is a very serious matter ...••. 

MR. DEPUTY -SPEAKER: No. 
Now we have taken up the next item. 
I won't allow. No further discussion. 
I won't aJlow. 

(Interruptions) 

MR. DEPUTY·SPEAKER: We 
have already done it. That is aU. 

(Interruptions) 

MR. DEPUTY·SPEAKER: No. 
We have gone to the nelit it.m. 

SHRI C. MADHA V REDDY: We 
strongly protest and we walk out. 
(Interruptions) 

(Shri C. Madha~ Reddi and some 
other Hon. Memberj than 

left the Bouse.} 

MR. DEPUTY·SPEAKER: Sbri 
Ayyapu Reddy -not bere. 

Shri Ajay Mushrpn to initiate the 
discussion on the Demands for Grants 
under the control of the Ministry of 
Defence. 

SHRI AJAY MUSHRAN (Jabalpur): 
Mr. Deputy.Speaker. Sir, at the very 

begioDinl. I would like to pay my 
homage to tbose people, during the 
last financial year, f(em tbe Defence 
services, who have laid down their lives 
for the integrity and UDity of tbe 
country. As you know, in the lut year, 
we have undergone a ver, big tlJl'moil 
and a large number of people have laid 
down tbeir lives in the best traditions 
of tbe Defence forces. They not only 
saved the country from disintegration 
but without any consideration of caste, 
colour creed or religion, they saved the 
religion from the clutches of tbe extre-
mists. It must go on record of this 
augst House tbat we have an institu-
tion in tbe country which honours 
whatever principles have been laid down 
by our freedom fighters and by those 
people who bad made tbis couuh y what 
it is today, i.e. the country of which 
we are aU proud of. 

At tbe very beginningt I would like 
to congratulate the Hon. Defence 
Minister on sbowing awareness to the 
strategic needs of tbe Armed Forces and 
to ke~p tbe Defence forces at the higbest 
state of fitness and morale. We bave 
recently read in the Dewspapers the 
achievement of tbe indigenous produc-
tion of the Main Battle Tank, Ajmer. I 
hope and wish that in the Dear future, 
the Light Fighter Aircraft which is also 
in tbe pipeline, so far as production is 
concerned, will make its appearance. 
Nothing is more e:lciting tban to reply, 
slow but sure progress. towards self-
reliance and complete indigenisation. I 
hope that in times to come, a stage 
will come when slowly we will get rid 
of tbe habit of importing things from 
outside so far as our Defence require-
ments are concerned. As you knowt 

Sir, we have to pay a very heavy price 
and a very heavy exorbitant cost wbicb 
we cannot afford keeping in view our 
meagre resources. 

There has been a margiaal increase 
in the Defence Budget for the year 
1985-86 as compared to 1984-85. Tho 
increase is welcome. Some people from 
tbe Opposition Beaches would like to 
say that the increase is unwarao'od, 

" 
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Some even go to the exteot of sayioa 
tbat we are buyin8 equipment whicb is 
DOt very much reqaircd. whicb is not 
useful. wbicb il not appropriate and 
tbat tbe Governmeot of India is not 
proPer), controlJiDI various expendi-
ture 8IId purchase. 

My submission is. if we see at the 
horizon of tbe country toJay. all around 
us. tbere are eitber seteliites or count-
ries who have been made to 80 by tbe 
interest of big powers of the world. 
Tbeir tbreat is increasing not only 00 
land but also 00 air and, ver, recently, 
on 1IOa. It is, tberefore, very impera-
tive for UI tbat we obtain modern 
arlBl. weapons. aircraft, sbips and. [ 
woald Ute to go on record to say that, 
if necessary even certain curtailment of 
developmental plans ,may have to be 
reconsidered because nothing is more 
dear to us and tbe country tban our 
freedom. integrity and sQvereignty. 
Every time we think of our develop-
meot, it is not possible to have it till 
we maintain a higb standard of peace, 
an element of safety. an element of wei-
fare of tbe people and the sovereignty 
of tbe coul1tr)'. Hence, I pray and 
hope tbat tbe sovereilnty of tbe country 
will always come first. 

Now, although the achievements of 
tbe Defence Ministry bave been v~ry 
laudable. I wish to make certain sug-
gestions. As we know, since 1958, the 
Defence forces have increased three 
tImes in their size. But our basic 
structure remains the same. In tbe 
modern world of warfare, tbe materials 
management and the logistic system 
will playa vcry important and big role 
in times to come. As we all know, the 
future wars are going to be fought witb 
great intensity at short notice and will 
not give us any time for the development 
of forces to which we are patterned at the 
moment. It was long lines of maintenance 
of strategic defences and loog lines of 
commuuications wbicb necessiated us to 
baYe repairs cover, and so on and so 
fortb in Second World War. So, tbere 
il a need tbat we must modernise our 
p ..... 

I would like to sUISest tbat tlle time 
bas come that, like American, Britisb 
and other modern armies in tbe world, 
we do have a unified commaod of all 
tbe three Services. The future wars 
beiol total, intense and short-notice 
wars, all tbe tbree Services will be 
involved simultaneously and will be 
taking part in tbe operations. Tbere-
fore, it is necessary tbat we bave a 
unified commond of tbe three Services. 
At tbe moment. we have a loose and 
ceremonial Chiefs of Staff Committee 
which may not be as modem as the 
Hoo. Defence Minister may llike it to 
be. 

It is said that tbe future wars will 
ce fougbt On the maintenaoce lines of 
command in the vulnerable areas, in 
tbe areas from where tbe war effort is 
generated, the war effort is initiated 
and in the lines of communications 
through which these efforts will pass to 
tbe hands of people who fight. If tbat 
be so, we have got to have a very 
broad-based logistic system. I even 
go to the extent cf saying tbat we may 
like to have a united logistic command. 

Just as tbe chiefs of Staff of tbe 
Army, Navy and Air Force, we may 
like to have a Chief of Logistics whicb 
is being tried and. tried very success· 
fully both from the point of view of 
economy and efficiency in certain 
Armies. 

As we all know, in the Budget of 
1985·86, a total of about 35% has 
been earmarked for Stores and Equip-
ment. If that be so, it is very neces-
sary that Rs. 15,000 erores or Rs. 
16,000 crores earmaked are spent in a 
manner wbere Defence Forces get our 
requirements in time. in the correct 
quantity and to tbe correct forces. Un-
fortunately J in the 1985-86 Budget, 
very little is left for modernisation. 
There are certain amounts and grants 
earmarked for modernisation. But 
that is for the purpose of railways 
coaches and specialised means of con-
veyance of various Defence Stores. I do 
not mean tbis when I say modernisa. 
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twn. I mean modernising the Legis-
tics commend. of modernising the way 
we produce things, the way we control 
the production, tbe way we monitor the 
production and the way we supply it 
to the Defence Services. 

In the American Army, there is an 
Army Material Command. As I say, 
there should be Logistics Command or 
there should be the Cbief of Legistics 
and this Army Material Command in 
the Amerkan Army has the Director-
General of Ordnance Factories. SUpply 
and Disposals, and Movement. and the 
Director General of Inspection; and 
the Director General of Technical 
Development. altogether under one 
Head. 

We are at preseot following the same 
system which we were following when 
the Britishers were rulling us. It has 
certain inherent drawbacks and these 
drawbacks are as we.J-known to the 
Hon. Minister of Defence as to any· 
body e se because at the moment tbe 
Ministry of Defence controls all the 
levels of strategic requirements but 
when it comes to getting involved in 
monitoring. expl.diting and recelvmg. 
it is left to the respective Services. 
There are nearly 12-13 lakhs of items 
which are required by the entire De-
fence Services and there are cerlain 
items which are obsolete and obsole-
scent and surpulus to the requiremen. of 
Service. There is no inter- and intra-
action 80 far as the three Services are 
concerned. If the entire gambit of 
production and supply comes under on~ 
Head, it will case the production. It 
will get on the same net betWeen tbe 
producers monitors and the Defence 
Services. At the moment. the Ministry 
of Defence is a very distant witness to 
the entire exercise which ultimately 
results in non- availability of very com-
mon user items which are readily avail-
able in tbe market and are bought later 
on througb local purchase at exorbi-
tant and sky·high prices. This can very 
well be avoided if we have a unified 
logihtics approach. 

At tbe moment, we have over 40 
Ordnance factories under the Dir ector 
General of Ordnance Factories. This 
establishment has its inherent defects. 
When it was designed, it was designed 
to suit the conditions wbich prevailed 
nearly 200 years ago. In Calcutta, all the 
factories were under DGOF. The capacity 
of these factories, the industrial discipline 
and peace of each factory has played a 
major negative role in production. I 
have first-band knowledge that there is 
certain idle capacity of production 
which is not shown. Tbeir actual capa-
city to produce, what they are targeted 
to produce in a particular year and 
what tbey produce, is not commensu-
rate with one ano~her. I would very 
much request tbe Hon. Defence Minis-
ter to get this point explored With a 
view to maxlmlsmg the capacity of 
these factories and increasing p.oduc-
tion. 

So far as industri al peace and disci-
pline is concerned, as YOU will know 
the foundation is laid from bottom to 
top. but discipline is maintained from 
top to bottom. I Would suggest that 
the best Way to maintain discipline and 
in industrial peace is by example. There 
should not be two sets of examples : 
one, those who are in the good books 
and the other, those who are not in the 
good books of management. I wou Id 
even suggest to the Defence Minister 
that a work study be done and every 
factory under tbe DGOP should be 
exposed to tbe work-study by specialised 
people. Then you will come to know 
where the lacunae are, where the ineffi-
ciency in production lies. 

Now I come to the question of ex· 
servicemen. which is very close to our 
hearts. We all know that at. the 
moment we have got about four lakh 
ex-servicemen who are yet to be em. 
ployed and ever, year we are adding 
60,000 defence personnel who become 
ex-servicemen. 

On ,4th May. 1984-1 am vcry glad 
and I must congratulate the then Minis-

ter of State, Shri K. P. Singh Deo-a 
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reply was given by tbe HOD. Minister 
of State for Defence : 

"As censu' has not been carried 
out so far in all the States, accurate 
figures regarding the total number 
of ex-servicemen in the country are 
not available. However, on the 
basis of available information, it is 
estimated that there are approxi-
mately 40 lakh ex-servicemen in the 
country. The exact fig'lres of ex-
servicemen Jawans and ex-officers 
are also not available separately. 
However, the approxima,e number 
of officers and jawans is estimated 
to be about 70,000 and 39,30,000, 
respectively. ,. 

This is coo.>equently published in Oile of 
the papers from Chandigarb. the 
Tribune, on 4th May-and 1 quote: 

"The Committee bas been asked 

As we all knoW, there Was a high-
powered Committee fl)T ex·servicemcn's 
welfare organised uud~r Shri K. P. 
Singh Deo. 

"The Committee has been asked 
to submit its final report to the 
Government by September this year. 
The fact that Mr. Singh Deo him-
self does Dot know bow many of 
tbe 3S lakh ex servicemen need 
rehabilitation indicates the casual 
attitude of the authorities to the 
issue. All that the Minister could 
say was tbat a majority of the 
nearly 55,000 defence personnel 
wbo reti:e each year required State 
assistance. However, tbe Union 
Government is not tbe only guilty 
party. Most StateI' t() worse: they 
simply ignore the Central guidelines 
on the rebabilitation of ex-service-
mea." 

This is exactly what [ want to high-
light. If the Central Government's 
directions to the State Governments tare 
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not carried out, whose fault is tbis? 
Is it the fault of the ex-servicemen or 
is it the fault of the State Govern-
ments? Can't we, with a little more 
deliberation, with a little mJre persua-
siveness, make the State Governments 
come to an understanding to ensure 
implementation of t be Centre's direc-
tive ? Wherever these people were to be 
absorbed whether in the State Govern-
ment or in the Central Government or 
in the pu"lic sector undertakings, if 
they had really been taken, then the 
problem would have been solved a long 
time ago. It was only in 1984, when 
this question was asked and the ques. 
tion was covered in the paper. that 
something started was being done. 

There is another question which 
was answered on 20th March, 1984. 
Th~ approximate number of ex-service-
men at the end of 1981 was 38.47 
lakhs. After a little bit of effort, [ 
must cODgratul~te tbe Hon. Minister 
-quote tbe repJy : 

"The number of ex servicemen 
re-emplo:ycd through Employment 
Exchanges during the period from 
1.11961 till 31.12.198! is about 
2 7 lakhs." 

That is, in 20 y;)ars you could &bsorb 
only 2.7 lakhs ex-Servicemen. At this 
rate it will take 40 years to clear the 
back-log. 

PROF. N. G. RANGA: Many of 
tbem must have died in the meantime. 

SHRI AJAY MUSHRAN : Again 
tb~re is "reply on ex-Seraicemen wei. 
fare and absorption in various jobs 
which was given on 18 January) 1985. 
1 quote: 

"These connected efforts have 
resulted in the placement of as 
many as 18,1S98 ex-servicemen in 
employment during tbe balf year 
January - June, 1984. (As reports 

from some areas had not been received 
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the actual figure is likely to be 
higher.) When compared witb the 
full year aebievement of the pre-
vious years (1981 : 16,639, 1982: 
17,439 and 1983: 29,629), the 
year 1984 would appear to sbow 
considerable improvemen t." 

I think the Hon. Minister deserve our 
congratulations for whatever is being 
done, but it is not enough. I personally 
suggest that if each member of this 
House decides to send one child to the 
Army. I think it will be a better way 
of settlement of ex·Servicemen than aoy 
other method. 

The·re are chances that the ex-
seviceman is lost sight of because of 
var ious activities going on at the 
. nationa I level. But one should not 
forget that a recruit Ot a gentleman 
cadet who joins at the tbe age of 15-18 
and serves for about 25 to 30 years, 
when be comes out as an officers is 
about SO and when he comes out as a 
jawan, is about 35 to 40. He has led 
sucb a disciplined life that when he 
cernes back to the civilian milieu-
pardon my saying that-he do~s not fit 
into the chatoic environment. And that 
is the time when you require the ex-
serviceman to be protected and that is 
the time when you can make use of this 
well-disciplined~ dedicat ed, honest and 
ful-of-nationalism force which can be 
employed anywhere you like. There is 
a person who has passed Higher 
Secondary. He goes into the Indian 
Military Academy, serves the Army and 
retires as a Major G eneml. When be 
comes out he is still a Matriculate. 
When he goes for employment. all be 
can quote as his qualification is his 
loyalty, integrity and hard work which 
goes not pay in the long ruo. You 
know that. I would, therefore, suggest 
that a very concerted national level 
approach is to be adopted. It is not 
ooly for the Ministry of Defence which 
is doing a very laudable job so far as 
ex-servicemen for concerned. Now the 
exserviceman insatisfactory welfal'e is 
directly connected with the poor 
stuff we are getting as an officer or as a 
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jawan. There have been caSes when 
courses have been cancelled oec8use 
youngmen are Dot coming in good 
number to become an officer or to 
become a jawao because he looks at bis 
father, he looks at his uncle or cousin 
who has retired and v.ho is made to run 
from pillar to post. That is the time 
when he needs to be protected. There 
are various armies who have a golden 
hand-shake waiting for ex-servicemen. 
They have different approacbes and I 
am sure with the approach which is 
taken by some of the countries and 
which is being taken by us with a 
little more impetus given to it not 
only by the Defence Ministry which can 
absorb in a very large number on tbe 
ordnance factories but by the public 
sector undertakings and various other 
Ministries like Commerce, Industry and 
Agriculture, we can do a better job • 
You cannot get a more disciplined force 
anywhere in the country to·day-60,OOO 
people every year. 

I would give in the end certain 
suggested places where ex-servicemen 
can be usefully employed and ao 
atmosphere created. We have presently 
a very fine army of which we are proud 
of various times. The defence force have 
proved that io spite of inferior 
armament and equipment and circum. 
stances. we have beaten our enemy 
decisively always and every time. It is 
the men behind the gun who matter 
aod not tbe gun. 

Sir, I give the following sugge~tions 
for emj)loyment avenues which can 
be considered not only by the Defence 
Minister but also by a II Ministers who 
can give a hand in this laudable contri-
bution towards settling the ex-
servicemen. 

(1) They can be eMp toyed as 
various security guards in banks and 
other State· owned financial agencies. 
(2) Fix reasonable percentages of dealer-
ship of cerncnt, steel, clothing, food 
items, petrol, oil, lubricants, cooking 
gas, fertilizers and pesticides and such 
like items. (3) Allotment of vehicles 
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sucb as lorries, trucks, auto-rickshaws 
aod tempos at maaufacturers' price to 
ex-servicemen uoder self-employment 
5cbeme. Even disposal service vehicles 
be gi,ven to elt servicemen on conces-
sional rates for selfemployment basis. 
(4) Allotment of government wastelands 
for forestation and collective farming to 
ex-servicemen. (5) Allot plots for 
construction of houses by ex-servicemen 
in Cantonments. This will also stop 
forcible occupation and encroachment 
of Cantonment lands by local inhabi-
tants. Tbis aspect bad been considered 
but it requires to be considered 
again. (6) Reservation in admission to-
wards of ex· servicemen in schools, 
colleges and teChnical institutions. (7) 
Final settlement of all claims and 
pensionary benefits by Defence Accounts 
Officer witbin three months of going on 
pension of jawans and silt months of 
officers' cases. (8) Erce legal aid. (9) 
Ba nks loans on liberalished interest 
rates. (10) M!s. Praga Tools Ltd. are 
not following government rules regard-
ing fixing pay of ex-servicemen 
pens ioners on re-employment. Payment 
of LTC must also be made by tbem. 
(11) Free rail travel for wife and 
husband once in two years to respective 
Regiment/Corps Centre or to any 
place eq'ual to same distance. 

I am very very grateful to you, Mr. 
Deptuy·Speaker. for gi,iog me ibe 
opportullity to speak more than what 
was schedUled. 

SHRI SANTARAM NAIR (Panaji) : 
Mr. Deputy.Speaker, Sir, India is 
emerging as a great force in this world 
and all the eyes are set towards this 
country. Therefore certain powers are 
out to de-stab lise this country. There 
are several examples that we have seen 
during the last course of several years 
how the eyes of certain powers are set 
on this country. It is in this ligbt that 
our Defence policy bas to be re-
modelled and re·set. 

They do not want this motberland 
of ours to be strong, to be powerful 
and united. They have an eye on tbis 

mot berland of ours. They bave taken 
our mJther from us-Mrs. Indira 
Gandhi and they have now an eye on 
our land. They have seen that so long 
as our mother is there DO one can set 
eye on this country. Therefore. their 
target was first our mother and they. 
unfortunately. have succeeded in taking 
away our mother. Now. to protect 
our lands. our defence policy has to be 
remodelled. 

As far as Kasbmir is concerned and 
Goa is concerned. from where I come, 
in botb these place" these powers tried 
to sec that these two pieces of land 
which belong to our country. do Dot get 
annexed to it. They wanted to keep 
them separate from the country. But 
their designs were not successful. 
Ultimately Ka~hmir and Goa formed 
part and parcel of India. 

As just now said by my learned 
colleagues bere. it is the interests of 
servicemen which are to be seen first. 
Unless their mora'e is strong we cannot 
have a strong force whether it is army, 
navy or air force. Because. it is tbe 
men behind the guns which matter. 
When they are about to retire. their 
prbblems start. They see how tbey will 
clothe their children. bow tbey will 
provide food for their children. etc 
These tboughts come into tbe mind. It 
is during the last few years of (beir 
retirement tbat unfortunately tbere is 
possibility that their services may get 
affected. This problem shOUld not 
remain as far as our persons who come 
from service forces are concerned. 
60,000 servicemen approximately retire 
per year. The backlog it bas been said 
is more than 4 laths today. Hardly 
even one-fourth of these people get 
employment. This is the situation. 
Here I would like to specify tbat tbere 
are cases where after retirement certain 
officers get employed with private firms. 
J learn. tbere is a ban for a particular 
number of years. But it bas to be 
extended for a period or 5 years. 
But the defence personnel in general 
bave to be employed suitably at proper 
placos. 
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As far as modernisation is concerned 
I know our Defence Minister is well 
aware of it. We need not say in so 
many terms that there should be 
modernisation. But what I say is tbis. 
Defence should be modernised to such 
an extent that even if we presume cases 
of atomic wars in such cases also, we 
have to see whether we have got tanks 
and other weapons and various other 
things to face the atomic war. We 
have to go even to Ihat extent presum· 
ing that atomiC wars are there and 
we have to face them. In such circum· 
stances we have to see whether we have 
got weapons and other things to face 
them. 

There are a few other important 
points wh:ch [ would like to make now. 
Today we see certain incidents in 
Ahmedabad and other places. We have 
seen in many parts that our army had 
to look after our internal law and 
urder problems. This has to be 
curtailed in tbis sense that a force, 
equivaleent to the army, has to be 
erected in this country. The p ~ople 
who fight 00 the borders should not be 
made to look after law ond order situa· 
tion. You may have a force equiva-
lent to the army. You may call it by any 
n3me; an equivalent force to the army 
has to be created. Because, sometimes, 
we see in riot-hit areas people tbrowing 

stones at army people, people throwing 
missiles at army people. These are the 
very people who fight on the borders. 
Miscreants should not throw stones or 
missiles against them. So, army people 
should not be made to go to such 
places. Even where it IS needed, an 
equivalent force, which is not called 
Army must be created. That is the 
substantive point which I would like tbe 

Hon. Defence Mmister 
into consideration. 

to taken 

PROF. N. G. RANGA (Guotur): 
It bas to be explored. 

18.00 hrs. 

SHRI SHANTARAM NAIX:: As 
far as cammu[]ication is concerned, 
there is.an electronic boom now; it is 
this electronic boom and the electronic 
machines which have got to be used, as 
far as communications are concerned. In 
defence, it is the first and foremost 
thing, that this electronic system should 
be used as far as communication is 
concerned. AI tbe same time, it is a 
sensitive areas and we have to see to it 
that there is no leakage of any cl!lssi-
fled documents and no documents of 
important defence n ·'ture go out of 
our hands, to the detriment of our 
national security. This has to be 
strictly followed taking into account the 
past examples in civil and other cases. 

Lastly. I would like to make one 
important submission. Sir, tbere are 
demands from various sections to in· 
crease tbe regiments based on caste, 
region, etc. like Andhra regiment, 
Harijan regiment, etc. I would appeal 
to you, Sir, that such regiments should 
not be considered under any circum-
stances. On the contrary, if possible, 
the existing regiments based on caste 
and regions should be abolihsed. 

18.01 brs. 

The Lok Sabha then adjourned till 
Ele,en 0/ the Clock on Wednes· 

day, April 24, 1985!Va/sakha 
1907 (Saka). 
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